269 Re. Karnotaka

SHRI K. G. MAHESHWARAPPA:
Madam, the Budget papers were dis~
tributed.. . (Interruptions). '

THE DEPUTY CHAIRMAN: Which
Budget?

SHRI K. G. MAHESHWARAPPA:
Karnataka Budget. (Interruptiors).

My point is, the Finance Minister.. .
(Interruptions).

THE DEPUTY CHAIRMAN: That
matter cannot be discussed.
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SHRI V. NARAYANASAMY: ,
Under what rules is he raising this
matter? (Interruptions).

THE DEPUTY CHAIRMAN: Mr.
Narayanasarry, please sit dov i
Please take your seat. Please take
your seat. I know the rules. I will
tell him. I can tell him what I have
to tell ‘him. (Interruptions).

SHRI K. G. MAHESHWARAPPA:
Madam.. .

THE DEPUTY CHAIRMAN: Mr.
Maheshwarappa, will you please lis-
ten to me? (Interruptions). Just a
minute. There is a convention in this
House that we don’t discuss the mat-
ter of a State Assembly. I am not
going to take thig matter over here.
(Interruptions)

SHRI S. JAIPAL REDDY: The
Constitutional machinery has broken
down in Karnataka. That is the point
he is trying to make. Madam, the

Rajya Sabha is the Council of States.’

- The . Constitutional  machinery has
broken down in Karnataka. The As-
gembly is not working -there. The
Government is not werking in Kar-
nataka. (Interruptions).
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Re. Demand for Shri Rajiv Gandhi’s
Portrait in the Ceéntral Hall
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Please take your seat

(Interrup-
tions).
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Re, STRIKE BY TEXTILE WORK-

ERS IN WEST BENGAL
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Re. DEMAND TO BAN LTTE

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh): It is mow almost
8 months since the assassination of
Mr. Rajiv Gandhi and the arganijsa-
tion responsible, the LTTE, is still
not banner by the Central Govern-
ment. This demand has been made
by almost all the sections in Tamil
Nadu. Yet, the Centre has not aeted
on this. I would like to know as to

"~ why this issue hag.been taken so cas-

ually. If an organisation is found
responsible for the assassination of a
person like Mr. Rajiv Gandhi, a fore-
ign organisatien, why ig it not being
banned so far? I would like to nave
an explanation from fhe Government,
particularly, from the Home Minister
on this. I feel there is something
wrong going on as we observe from

${ ] Transliteration in  Arabic

Script.



